26.05.2014 J-1 PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION)

COURT NO.3

(DIVISION BENCH-3)

HON'BLE MR. JUSTICE PRADEEP NANDRAJOG
HON'BLE MR. JUSTICE JAYANT NATH

1. W.P.(C) 3932/2000 ROHTASH SINGH JASBIR SINGH MALIK
VS. UOI & ANR. VS. RICHA KAPOOR, SAAHILA LAMBA

COURT NO. 30
EXTENSION BLOCK (FIRST FLOOR)
HON'BLE MS. JUSTICE VEENA BIRBAL

AT 2.30 P.M

1. CRL.REV.P 683/2012 ANIRUDDHA BAHAL PRAMOD KUMAR DUBEY, SHIV PANDE
VS. CENTRAL BUREAU OF SHIV CHOPRA, NISHANK MATTOO
INVESTIGATION HEMANT SHAH, P.K. SHARMA, RAKESH SHARMA

SOMI MEHRA, RENU ,MALIK

2. CRL.REV.P 707/2012 NIRAJ KUMAR SHRI SINGH, AAKANKSHA SINGH
VS. CENTRAL BUREAU OF P.K. SHARMA, RAKESH SHARMA
INVESTIGATION SOMI MEHRA, RENU MALIK

3. CRL.REV.P 34/2013 THOMAS MATHEW M.P. RAJU, J.P. THOMAS
VS.CENTRAL BUREAU OF P.K. SHARMA, RAKESH SHARMA
INVESTIGATION THR. THE SOMI MEHRA, RENU MALIK

Dy .SUPERINTENDENT OF POLICE

COURT NO. 25
EXTENSION BLOCK (GROUND FLOOR)
HON'BLE MS. JUSTICE INDERMEET KAUR

1. CRL.A 198/2006 UNION OF INDIA SATISH AGGARWALA, SUSHIL KAUSHIK
VS. LOUIS THOMAS S.S. DAS
ALIAS WILLIAM SAHNEY & ORS.

2. CRL.A 266/2006 MANOJ KUMAR K.B. ANDLEY, M. SHAMIKH
VS. STATE VARUN GOSWAMI

3. CRL.A 282/2006 KHAZAN SINGH K.B. ANDLEY, M.SHAMIKH
CRL.M.A.5471-72/2014 VS. STATE VARUN GOSWAMI

HIGH COURT OF DELHI
24TH MAY, 2014 REGISTRAR (LISTING)



26.05.2014 FOR PRONOUNCMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 24  (OS-F)
HON'BLE MR. JUSTICE G.S. SISTANI

45. CS(0S) 1906/2013 M/S NEW ERA INDUSTRIES SHAKEEL S WANI,VIVEK
Vs. M/S STAR ALUBUILD PVT LTD SINGH, TANUJ KHURANA
AND ANR MANISH KAUSHIK, GAURAV

MALIK,KAPIL DAHRA

COURT NO.21 (OS-A & G)
HON'BLE MR. JUSTICE MANMOHAN SINGH

58. ARB.P. 131/2014 ASCHRAJ LAL SAHNI AND OTHERS K.B SONI, SUNIL K. MITTAL,
Vs. MUKESH SAHNI KSHITIJ MITTAL,VIKRAM
CHAUDHRI, RAKTIM GOGOI

59. ARB.P. 134/2014 YOGESH SAHNI AND ANR K.B SONI,SUNIL K. MITTAL,
Vs. ANSHU SAHNI AND ANR KSHITIJ MITTAL,VIKRAM
CHAUDHRI, RAKTIM GOGOI

60. I.A. 1871/2013 WALTER BUSHNELL PVT LTD AND AMARJIT AND ASSOCIATES,
I.A. 2706/2014 ORS VERNIKA TOMAR, DHANANJAY
In CS(0S) 220/2013 Vs. MIRACLE LIFE SCIENCES AND KR. JHA
ANR
61. EX.P. 202/2012 M/S MBL INFRASTRUCTURE LTD ANUSUYA SALWAN, ZUBEDA
EX.APPL. (OS) 700/2012 Vs. GOVT OF NCT OF DELHI BEGUM, VIKAS SOOD,

EX.APPL. (OS) 324/2013 SANA ANSARI, SONIA SHARMA,
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